
CENIRAL AOIVi:i:NISTRAriyE TRIBUNAL
PRINCIPAL BtMCH, MfW DELHI

CP NO. 269/2002 IN
OA NO. 2424/200)

This the 9th day of September,. 2GO2

HON'BLE SH. KULDIP SINGH. MEMBER (J)
HON'BL E SH. M.p.SINGH. MEMBE R {A)

Nawab ilingh.
Sub Inspector No.. ?5?/D
R/o Airport Police Lines,
Me h r am Na ga r, De 1 h i ..

Versus

Sh. R.S.Gupta
Comrn i ss i on e r of Po 1 i ce

Po1ice Headquar ter s
IP E s t a t e, Ne w 0 e 1 )i i .
(By Advocten Sh. Harvir Singh.)

OR O £ R

3

By Hon'ble Sh. Kuldip Singh,

CP stands satisfied and is accordingly disposed- of

( M.P. SINGH )
Member (.A)

' sd'

(  KLJI-VDIP SINGH T
Member (J)


